OFFICE OF THE DISTRICT & SESSIONS JUDGE: DELHI

No.Admn.II/Trg./2011/ 545 Ft — -7/!7' Delhi, Dated IS/H/U

As directed by the Ld. Officer In-charge (Admn.II) to circulate the circular
received from Assistant Directorate of Training (UTCS), KKD, Delhi along with the copy
of the same. By virtue of the same, the Training programme on “Basic Functional
Efficiency in Office Procedures” is to be conducted by the Directorate of Training
(Union Territories Civil Services), East Arjun Nagar, Behind Karkardooma Courts,

Shahdara, Delhi on 19" December, 2011 to 21 December, 2011 (Monday to Wednesday).

Note: 1. Applications of the willing officials/officers (EXCEPT JUDICIAL
OFFICERS) should reach this office on or before 30.11.2011
positively (no application received after that date will be
considered) along with BIQ-DATA in the prescribed format.

2. The officials/officers who have already been imparted with the
above training in the past need not to apply again.

Jit

(ROHITASHVA)
Superintendent

Administration Branch-II

District & Sessions Judge’s Office
' Delhi

As directed the copy forwarded for information & necessary action to:

1.

2

2

4.

5

The District Judge & ASJ] I/C North, West, New Delhi, South/South-East, East,
North-East, North-West & South-West District, Delhi/New Delhi with request
to circulate the above Circular amongst the officials posted in their respective -
Districts.

All the Judicial Officers of Central District, THC, Dethi with request to intimate
the staff working under their kind control.

All A.O.s/Superintendents/Branch In-Charges, Central District, THC, Delhi.
with request to intimate the staff working under their control.

PRO/APROQ, Tis Hazari Courts, Delhi.

Personal Office of the Ld. District & Sessions Judge, Delhi

/Website Committee (English), Tis Hazari Courts, Delhi

% i
(ROHITASHVA)
Superintendent
Administration Branch-11
District & Sessions Judge’s Office
Delhi
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